
 

 GOVERNMENT OF INDIA 

MINISTRY OF HOME AFFAIRS 

 

LOK SABHA 

UNSTARRED QUESTION NO. 786 

 

TO BE ANSWERED ON THE 07TH FEBRUARY, 2023/ MAGHA 18, 1944 (SAKA) 

 

HEINOUS CRIME CASES 

 

786.     SHRI GOPAL CHINNAYA SHETTY: 

 

Will the Minister of HOME AFFAIRS be pleased to state:  

 

(a) the number of heinous crime cases such as murder, rape and robbery 

which took place in the country since the year 2014 and the current year, 

year-wise; 

 

(b) whether the said crimes have risen or gone down as compared to the 

period from the year 2006 to 2013; and 

 

(c) if so, the details thereof? 

 

ANSWER 

 

MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS 

(SHRI NITYANAND RAI) 

(a) to (c): National Crime Records Bureau (NCRB) compiles and publishes 

information on crimes in its publication ‘Crime in India’. The published 

reports are available till the year 2021. The details of cases registered 

under murder, rape and robbery during 2006-2021 are given in Annexure. 

The data shows a declining trend in the period of 2014-21 as compared to 

2006-2013. 

 

****** 



Annexure 
L.S.US.Q.NO. 786 FOR 07.02.2023 

 
 
Cases registered under Murder, Rape and Robbery during 2006-2021 
 
 

SL Crime 2006 2007 2008 2009 2010 2011 2012 2013 2014 2015 2016 2017 2018 2019 2020 2021 

1 Murder 32481 32318 32766 32369 33335 34305 34434 33201 33981 32127 30450 28653 29017 28915 29193 29272 

2 Rape 19348 20737 21467 21397 22172 24206 24923 33707 36735 34651 38947 32559 33356 32032 28046 31677 

3 Robbery 18456 19136 20522 22409 23393 24700 27343 31927 38071 36188 31906 30742 30822 31052 24107 29224 

 

Source: Crime in India 

 


